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No. 45

RESIGNATION OF MEMBERS FROM .THE
COMMITTEES AND FILLING UP OF

CASUAL VACANCIES,

i, Hon'ble Members are informed that Hon'ble Speaker,

Delhi vidhan Sabha is pleased to accept the resignation of the
following members from Committees w.e.f. 26.7.1999 as indicated
against each t=-

e Shri Jagdish Anand - Committee on Questions
and Refarences,

2. Smt. Tajdar Babar = Chairperson, Committee on
Women & Child Welfare.

3. Dr. 8.C, Vats - Chairman, Committee on Delegated
Legislation,

> Members are further informed that Hon‘ble Speaker has
filled the casual vacancies in the said Committees by the nominating
the following members -

¥, Dr. P.C. Kaushik - Chairman, Committee on Delegated
Legislation.
2, Dr., Kiran walia « Chairperson, Committee om

women & Child Welfare,

i (= Shri rRamesh Kumar - fMenber, Committee oOn “Omen
& Child Welfare.

Member, Committee on Questions
and References,

4, Shri Prahalad Singh Sahni
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